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HOUSE OF THE PEO PLE
Saturday, 4th April, 1953

The House met at Two of the Clock. 
[Mr. D eputy-S peaker in the Chair] 

QESTIONS AND ANSWERS 
(See Part I)

2-44 P.M.
LEAVE OF ABSENCE

Mr. Deputy-Speaker: I have to in
form the hon. Members that I . have 
received the following ^tter from Shn 
Kamakhya Prasad Tripatiii:

“ I left India for Havana (Cuba) 
as workers’ delegate on 12th 
March, 1953, to attend the Second 
Session of the Plantation Commit
tee of the International Labour Or
ganisation. The Committee will con
clude on 28th March, 1953. There
after. I intend to tour the U nit^  
States of America for two months 
studying labour problems. I pray 
that leave be granted for the period 
of absence from the Parliament.”

Is it the pleasure of the House that 
permission be granted to Shri K pna- 
khya Prasad Tripathi for remammg 
absent from the meetings of the 
House with effect from the 12th March, 
1953, till the end of the current session?

Leave was granted.

DEMANDS FOR GRANTS

Mr. Deputy-Speaker: The House will 
now proceed with further discussion 
of the Demands for Grants relating to 
the Ministry of Commerce and In
dustry.

43 PSD

When does the hon. Minis,ter desire 
me to call him today?

The Minister o f Cimmeiise Ik- 
dustry (Shri T. T. KrisUnajii^eiiari):
I am entirely in your hands, /  ,

Mr. Deputy-Speaker: It largely de
pends on what the hon. Minister wants 
to say and how long he will take.

, . ’ii:-.
Shri T. T. Krishnamachari: Anything 

between 30 to 45 minutes, that the 
Chair fixes. .

Mr. Deputy-Speaker: • Then a«̂  ̂:4-15 
P.M. I shall call upon' the hon.̂  M&Ssfgr. 
I will have to apply the guillotine at
5 P.M. so that we may p rote^  tb trtifts- 
act some other business. ' - 'T‘.

Shri A. M. Thomas (Ern^ulapi):"7t 
is not to accord with any conventional 
form that I wish to congratulate tjie 
Ministry o f Commerce and Industry 
on the excellent work that it has done 
during the year  ̂ 1952. It goes without 
saying that having regard to the pre
sent world conditions, the commercial 
as well as the industrial policy of the 
Government will leave its impact on 
its prosperity. Our commercial and in
dustrial policy has necessarily to be 
modelled' on the Plan which we are 
working. Policies,jiave, however, to be 
adapted to the changing conditions that 
occur now and then.. . .

A review of the developments in 
all the spheres of working of the Com
merce and Industry Miiiistry ^discJdsOi 
a masterly grasp of the situation, anil 
the Ministry deserves our tribute f ^  
the vigour it 'has displayed. The acf- 
ministrative control that the’ Ministfjr 
has exercised is really commendable. 
,Speakinff from experience; ‘ We "haw 
devoted a substantial part of but P a^  
liame^itary time and our en er^  tli thfe 
disposal of work placed before "Us 
the Commerce and Industry ISfiHistry, 
ever since the new Hou;se hias' com© 
into existence after the efectidffiC Tile 
Ministry was, as it should be-^if I




